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KIR. DfcPUTY-SP&AKfcft: The ques­
tion is :

“ That leave be granted to introduce a 
BiU to  provide for the Medical check­
up of the members of Parliament from  
time to time at the All India Institute 
o f  Medical Sciences, New Delhi, and
for matters connected therewith ”

The motion ua i adopted.
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HEALTH (PERIODICAL MEDICAL 
CHECK-UP OF PRFSIDENT 

AND PRIME MINISTER 
OF INDIA) BILL *

:
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MR. DEPUT Y-SPEAKER : The ques- 
tion is

“That leave be granted ro introduce a 
Bill to provide for the medical check* 
up of the President and the Prime 
Minister o f  India from trme to time at 
the All India Institute o f Medical 
Sciences, New Delhi and for matters 
connected therewith.'*

The motion wait adopted.
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CONSTITUTION (AMENDMENT) 
BILL*

( Amendment o f Eighth Schedule) 
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MR. DEPUTY-SPEAKER : The ques-
tion is

"That leave be granted to introduce a 
BiU further to amend the Constitution 
of India.”

The motion was adopted.
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PENSION AND OTHER AMENITIES 
FOR THE EX-MEMBERS 0*» 

PARLIAMENT BILL *
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SHRI S. M. BANERJEE (Kaopur) : 1 
am sorry that I have to oppose this Bill. 
We have all sympathies with tboso Men* 
bars wb* have not bMn r*«Iietc& But «t 
the present juncture when we cannot 
posifrie increase the wasps of the Ceatitl

* Published in gazette o f India Extraordinary, Part I I ,  section 2, dated 28-5-71,


